
CENTRAL ELECTRICITY REGULATORY COMMISSION 

4th Floor, Chanderlok Building, 36, Janpath, New Delhi- 110001 

Ph.: 23753942   Fax-23753923 

 

 

Ref: Petition No. 150/MP/2016            Date: 29.9.2017 

 

To 

1. The General Manager 

SJVN Limited 

Himfed Building, Below BCS 

New Shimla, Shimla- 171009 

 

2. The Member Secretary 

Northern Regional Power Committee 

18-A, Qutab Institutional Area 

Shaheed Jeet Singh Marg, Katwaria Sarai 

New Delhi- 110016 

 

3. The General Manager 

Northern Regional Load Despatch Centre 

18-A, Qutab Institutional Area 

Shaheed Jeet Singh Marg, Katwaria Sarai 

New Delhi- 110016 

 

4. The Chairman 

Punjab State Power Corporation Ltd. 

The Mall, Patiala-147001 

 

5. The Chief Engineer 

Haryana Power Purchase Centre 

Shakti Bhawan, Sector VI 

Panchkula-134019 

 

6. The Chief Executive Officer 

Tata Power Delhi Distribution Ltd. 

33 kV Sub-station, Hudson Lines 

Kingsway Camp, Delhi-110009 

 

7. The Chief Executive Director 

BSES Rajdhani Power Limited 



2nd Floor, B- Block, Nehru Place 

New Delhi- 110019 

 

8. The Chief Executive Director 

BSES Yamuna Power Ltd. 

Shakti Kiran Building 

Karkardooma, Delhi-110092 

 

9. The Chief Managing Director 

Ajmer Vidyut Vitran Nigam Ltd. 

Old Power House, Hathi Bhasta 

Jaipur Road, Ajmer 

 

10. The Chief Managing Director 

Jaipur Vidyut Vitran Nigam Ltd. 

Vidyut Bhawan, Janpath 

Jaipur-302005 

 

11. The Chief Managing Director 

Jodhpur Vidyut Vitran Nigam Ltd. 

New Power House, Industrial Area 

Jodhpur-342003 

 

12. The Chairman 

Himachal Pradesh State Electricity Board Ltd. 

Vidyut Bhawan, Shimla-171004 

 

13. The Development Commissioner (Power) 

Power Development Department (J&K) 

Government of J&K, Mini Secretarial, Jammu 

 

14. The Chief Engineer 

Power Department, Union Territory of Chandigarh 

Additional Office Building, Sector 9D 

Chandigarh 

 

15. The Chairman 

Uttar Pradesh Power Corporation Ltd. 

Shakti Bhawan, 14, Ashoka Road 

Lucknow-226001 

 



16. The Chief Managing Director  

Uttaranchal Power Corporation Ltd. 

Urja Bhawan, Kanwali Road 

Dehradun-248001 

 

17. The Principal Secretary 

Government of Himachal Pradesh 

H.P. Secretariat, Shimla-171002 

 

Subject: Petition for consideration of declared capacity of Nathpa-Jhakri Hydo 

Power Station (6X250MW) aggregating to 1500 MW and Rampur Hydro 

Power Station (6X 68.67 MW) aggregating to 412 MW. And The Minutes 

of the 120th and 122nd OCC Meetings of the Northern Regional Power 

Committee dated 24.2.2016 and dated 22.4.2016 on the scheduling and 

declaration of the capacity of Nathpa- Jhakri and Rampur Hydro Power 

Stations. 

 

Sir/Madam, 

 

The Commission, vide ROP for the hearing dated 9.2.2017, directed the Chief 

(Engg.) of the Commission to convene a meeting with the Petitioner and the 

Respondents to explore the possibility of resolving the issue. Accordingly, Chief (Engg.) 

after due consultation with all concerned has submitted a report to the Commission 

which is enclosed. 

 

You are directed to submit your views/comments, if any, on the report, on an 

affidavit, on or before 10.10.2017. The Petition shall be listed for hearing on 26.10.2017. 

 

 

Sd/- 

             (T. Rout) 

          Chief (Legal) 

 

 

Copy to: 

Chief (Engg.), CERC. 

 

 

Encl: as above 




















